STATEMENT SHOWING INSTITUTION DISPOSAL AND PENDENCY

- (CIVIL & CRIMINAL MAIN CASES) AT THE END OF JULY 2015 FORMAT-1
S/ Opening Received Physical | Nature Total
L balance I Total o . Total Pendency
No. Nature as on Institution| Restored | From H.C. Institution Verified Qonvert Disposal Disposal as on
01.07.2015 of M.P./SAT Cases |Disposal
31.07.2015
MAIN CIVIL CASES
1 |WP 1263 7 7 17 17 1253
2 |WA 257 46 5 51 1 50 51 257
3 {WPC 3081 221 3 224 3 191 184 3111
4 |WPL 1006 11 2 13 1 92 93 926
5 [WPS 8811 412 21 433 2 621 623 8621
6 |[WPT 353 15 15 1 9 10 358
7 |WPCR 303 28 1 29 14 14 318
8 |WPPIL 54 8 8 1 1 61
9 |WP 227 1243 142 6 148 77 77 1314
10 |WPHC 10 3 3 1 1 12
A |TOTAL (1 to 10) 16381 886 45 0 931 8] 1073 1081 16231
1 [FA 1970 29 8 37 1 30 31 1976
2 |FAM 254 17 3 20 5 5 269
3 |SA 4764 74 15 89 20 20 4833
4 |MA 433 16 2 18 7 7 444
5 IMAC 3784 220 18 238 56 56 3966
6 |CR 179 14 1 15 9 9 185
7 (MCC 318 130 3 133 142 142 309
8 IMCCS 0 0 0 0
9 [COMP APPEAL 0 0 0 0
10 |COMP PET 68 1 1 1 1 68
11|EP 14 0 3 3 11
121TPC 16 6 6 4 4 18
13 |CONT 320 70 70 47 47 343
14 |CONTS 2 0 ] 0 2
15 [ITR 5 0 0 5
16 |ITA 4 0 0 4
17 |CER 2 0 0 2
18 |STR 0 0 0 0
19 |WTA 0 0 0 0
20 |ARBA 103 8 8 9 9 102
21|TAXC 79 2 1 3 7 7 75
22 |REVP 124 21 21 13 13 132
23 |CHVIL SUIT 2 0 0 2
B [TOTAL (1 to 23) 12441 607 52 0 659 1 383 354 12746
TOTAL (A+B) 28822 1493 97 0 1590 91 1426 1435 28977
MAIN CRIMINAL CASES
1 |CRRE 3 0 0 3
2 |CRA 10950 161 161 85 85 11026
3 |CRR 3334 118 118 56 56 3396
4 IMCRC u/s 378 CrPC 0 0 0 0
5 |IMCRC u/s 482 CrPC 11 0 0 11
6 |MCRC u/s 439 CrPC 513 751 751 683 683 581
7 {MCRCA u/s 438 CrPC 149 163 163 174 174 138
8 |[CONTR 5 0 0 5
9 |[CRMP u/s 439 (2) 10 6 6 4 4 12
10 |[CRMP u/s 372 15 0 0 15
11 {CRMP u/s 378 395 53 1 54 43 43 406
12 |CRMP u/s 482 792 100 7 107 66 66 833
13|TPCR 37 8 8 0 45
14 ACQA 1078 35 35 9 9 1104
C |TOTAL=(1 to 14) 17292 1395 8 0 1403 0] 1120 1120 17575
GRAND TOTAL(A+B+C) OF
MAIN WRIT, CI\§IL 3 CR3|MINAL 46114 2888 105 2993 9| 2546 2555 46552
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